
NOTICE

IN THE HIGH COURT OF ORISSA: CUTTACK.

The 4th National Lok Adalat is schedulcd to be held in the High

Court prcmiscs on Saturday thr: 12th day of November,2022 under thc

at:gis of Nation:rl Lcgal Scrvi<:<:s Authority, New Dclhi, in association with

thc Odisha Statc Lcgzrl Scrvi<:<:s Authority trnd thc High Court Legal

Services Committcc. The following matters will be taken up for disposal in

the aforesaid National Lok Adalat.

(I) Criminal Compoundable Matters

(II) Criminal Revision U/s.138 N.I. Act
(ml Bank Matters (Relating to SARFAESI Act.)

(ry Electricity & Water Bill Matters

(V) MatrimonialMatters
(vI) Land Acquisition Matters

(VII) Revenue Matters (pending in District Courts and High

Court only)

(VIII) MACA & F.A.O Matters (Relating to Motor Accident Claim

Appeals)

(IX) Service Matters (Relating to pay, Allowances and Retiral

Be nefits)

(X) Other Civil Matters (Rent, Easmentary rights etc.)

l'hc lcarncd r:ounscls dcsirous ol gctting thcir mattcrs settled befon:

thr: ;iforcsaid Lok Arlrrl;rt, m:iy submit Mcnti<lI.t Mcmos bcfore the

Sr-'cretzrry, tligh Corrrt l-cgzrl Scrvices Committec, 1't Floor of Aain Seva

Bhawan, Sector-1, C.D.A., Cuttack on all r,'",orking days bctwcen IO.OO

A.M. to 5.OOP.M. lalcst by 26.10.2022. Conccrncd ..ludicial Scctions o[

thc Court arc also rcqucstcd lo scnd the records to thc officc of Lok Adalat

(ll.C.L.S. Commi(tcc) as pcr Mcmo/list rcccivcd at thcir cnd latest by

29.tO.2022.

Dated 15.10.2022
Orissa High Court, C uttack
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